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DR. ALLADI P.* RAJKUMAR: Sir,
kifidly see the situation in Andhra
Pradesh... .

THE VICE-CHAIRMAN (SHRI V.

NARAYANASAMY) : Kindly hear me.
(Interruptions).

- DR. ALLADI P. RAJKUMAR: The
hon. Prime Minister...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Would you like to
hear me?

DR. ALLADI P. RAJKUMAR: Sir,
the Water Resources Minister makes a
statement here and the Prime Minister
makes a statement in the other House. In
Andhra Pradesh the situation is very
alarmig. There is going to be bloodshed
in Andhra Pradesh. Kindly make it sure
that...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Kindly hear me.
Kindly hear me.

DR. ALLADI P. RAJKUMAR: It is
the responsibility of the Prime Minister to
look after the interests of Andhra
Pradesh as well as Karnataka. Karnataka
has no right to raise the height of the
Dam.

“Load on Primary School Children

DR. (SHRIMATI) BHARATI RAY
(West Bengal): Mr. Vice-Chairman, Sir,
this .is my first presentation before this
august House. Throughout my career, 1
have been associated with higher
education.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Hon. Members,
this is her maiden speech.

DR. (SHRIMATI) BHARATI RAY:
Higher education has its roots in primary
and secondary education. 1 want to focus
my attention on these roots. I am aware
that education is not an independent
variable. Educaton is  economics.
Education is politics. Education is caste.
Education is class. Education is health.
Education is nutrition. It certainly reflects
the dominant values of the dominant
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social classes and castes. Therefore, any
fundamental alteration in the system is
not possible without some basic socio-
economic changes. 1 am also aware that
the formal institutions are not the only
sites for learning. They never were. But
with the communication explosion many
ways of learning and secing, some useful
and some harmful, have opened up. Yet
within this limited parameter it is our
duty to do our best too improve the
quality of educaton. That is our national
responsibility. One can, of course, talk
about different aspects of education. This
is a multifaceted and multidimensional
system. But 1 would restrict myself only
to one aspect i.e. primary educatioin and
1 will touch upon few aspects of it.

First, 1 would like to emphasise the
need for reducing academic burden on
our little children going' to primary
schools. Yesterday morning, I met a five-
year old little girl who was going to
school. She was carrying a huge bag on
her back. It was very heavy. Frankly, I
would hesitate to carry that bag. I came
to know that she was in class-1. The
books she was carrying were: Hindi—two

readers and one book for handwriting.

English—two Readers, one  practice
book, one book of rhymes and one book
for hand-writing, Science—five books,
environment—one *  book, cultural
studies—one book, maths—one book,
art—one book, craft—one ‘book, that
makes 18 books, apart from the exercise
books. I checked it myself, otherwise, I
would have found it difficult to believe.
On returning from school, she has to
do— I learnt this from her mother—an
hour or one-and-half hours’ homework.
We know how this leads to the
mushroomig of tuitions and coaching

" classes which, after all, only the well-to-

do can afford.

The Yashpal Committee, set up to look
into this question of academic burden on
our school children, submitted a report in
1993. It caught enough media attention.
Public debate was generated off and on.
But nothing much by way of action has
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been taken. The Yashpal Committee
termed . the school education in our

country as “joyless learning” and I would
add, poirtless learning. The children
carry books which give them information
so much in detail, so much in bulk, that
they cannot digest them. They only
memorise. Memory is an imporant tool.
But it can not be a match for the ability
to think or the curiosity to explore. What
in any case, is the need to memorise a lot
of details which one can pick up later in
life slowly, steadily and at a comfortable
pace. 1 am aware that there is an
argument that in this competitive world,
the children should be given requisite
knowledge so that they can cope with
modern trends. But does it mgan that we
should encourage them to learn to
memorise from the first day in school for
future examipations, the motivation of
which is only the procurement of good
jobs? If that be the motive, we have
failed, because our system has not been
able to procure jobs, not to mention good
jobs, for all our children. We are puttig

so much emphasis on competitive
cramming that we have turned our backs
to the more important aspect of

personality development. Don’t we want
to develop the potentials of each of our
children? Don’t we want to promote
values, build character, develop their
personality and encourage self-confidence
in them? Then, why are we nurturng this
habit of cramming at the cost of the
overall development of the child? 1 am
not talking only of reducing the load of
the school-bag. 1 am talking of keeping
the information load to the minimum so
that, as R. K. Narayan, the noted author,
once said in this very House, our children
may “bloom and not wilt in the dreadful
process of learning.”

But then, it is not only a question of
curriculur change, it is a question of
perception and of management. Look at
the astounding disparity and
contradictions in our society. Here is this
one child who is pulled out of her bed
early in the mornig to get ready for
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school with a heavy bag on his or her
back and there is the other child in the.
interior villages of the same country, or
in the slim area of the same town, who is
denied even the minimum primary
education. The bag load of books is
completely missing in this case. For him
or her there is another load to carry, the
load of deprivation. This invisible load is
more heavy, more back-breaking and
more injurious to the body and mind than
the visible one. Sir, we do not have
enough schools. We do not have enough
teachers and the infrastructure facilities
are conspicious by absence. The
Educational* Statistics of 1993 mention
that the number of primary school °
children in the country is 10,35,38,700.
The number of teachers is 17,03,164 only.
It means that there are more than 61
students for one teacher and the teaching
staff, of course, is not evenly distri!)uted.
Naturally, the enrolment rate is low and
the drop-out rate is astonishingly high.
This drop-out rate according to the
Educational Statistics is 36.32 per cent in
¢lass I—V. So, one-third of the children
who get enrolled stop going to schools
even at the primary level. In most cases,
the parents cannot allow their children—
moneycearning children-to go to school
and in some cases, the children
themselves refuse to compromise with
non-comprehension. What the books give
them, the “knowledge”, is not related to
their lives or even if it is related, it is not
applicable ~  because of non-
comprehension. As a result, education is
operating not as an instrument for.
change, but as a divisive force
accentuating the differences between the
‘haves’ and the ‘have-nots’.

1 feel that remedial measures are
urgently necessary. We should have more
schools and more teachers. We should
have more infrastructural facilities. We
need to organise refresher courses for
teachers who are the king pin of our
educational system. We need to have
parent-teacher meetings for a greater
interaction between parents and teachers
specially in rural and under privileged
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arcas. Above all, we must provide some
nutritional aids to the deprived sections
of our students, in order to give them
minimum energy to read, learm and
explore.

Sir, the point is not only to engure
universal education but also to give equal
opportunities to all students. *We have to
offer facilities particularly to Scheduled
Castes, Scheduled Tribes and minority
communities with special emphasis on the
girl child. Reservation is absolutely
necessary under the circumstgnces. It is
the correct policy, but it cannot be a
permanent solution. The real task for us
is to give equal opportunitcs to all
students to prepare them for their future.

Therefore, I seek to draw the attention
of the House to this crucial issue and
request the Government, through you,
Sir, to see to it that measures and policies
are taken to make education meaningful,
accessible and joyful to our little children
who are tomorrow’s nation.

Mismanagement of Jawahar Rozgar

Yojana Scheme and other matters under

D.R.D.A. in the various Di‘_stricts of Uttar
Pradesh
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Now 1 adjourn
the House for lunch till 2.30 P.M.

The House then adjourned at thirty-one
minutes past one of the clock.



